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mitt_ "bleb, .moDi otbon. dllCUII 
~,industrial relatioDi problems aod coDlidOl 

measurea oeceasar, to maintalo industrial 
harmony. 'As I rcsult of. tbeao effort .. 
tbero bu beeo aa lmproftiDoDt 10 tbe 
industrial relatioDi .(tualion ill 1986. 
compared to 1985, witb tho number 
of Itrikea decliDiDI from 35 to 
12, workcn aft'ected from 6421 to 2164 and 
the number of maod.,. 10lt from 82208 
to 21605. . 

_' 

AlIotlDeDt of Laad to Claarltable 
Hospital. 

1843. SHRI KAMAL CHAUDHR.Y: 
Will tbe MiDi,ter of ,UR.BAN DEVELOP· 
MBNT be pleased to atate : 

(a) tbe names of societies or, trusts 
wbicb bave been allotted Iud at COD­

eessional rates by tbo Delhi Development 
Autbority OD tbe recommendation of Dclbi 
Admioistration (or buildiq cbaritable 
hospitals. till December. 1986; 

(b) « tbe fata at wbi,b laDd bas beeo 
allotted; , 

(e) "betber Delbi Development 
Au tbority has executed tbe· leue deed witb 
sucb of the laciede. or trults. who ba ve 
constructed hospital buildiol$, completed 
tbe required formalities aDd are ruoaina 
hospitals for a 1001 time; 

(d) if DOt. tbe reasons tbereof; 

(e) whctber complain" rtlardiDI 
irrquJariU" have bceo received frolu lucb 
societies or trUllS aptDst ccrtaio oftkiala 
of Delhi Development Authority for 
dcla),ina exccutiOD or lease dceds; and ... 

(f) if sO. the action taken fo this 

relard? 

TaB MINISTER Of STATS IN THE 
MINISTY Of URBAN DBVBLOP· 
MENT (SHill DALBIIl SINGH): (a) 
As per 5tatandt 1 liveD below. 

(b) 1\1. 5,000 or Ila. . 10.000 per 
acre. 

(e) 'aDcI (d). Out of 20 ca •• meotioood 
in llat • A' Ieuo cleo4a bavo bola, _Iterod .. 

in 8 <;a' •• The pOIitioD of remaining 12 
casel II mcotioaod in Statcmeilt-Il BiveD . . 
'below. 

(c) and (f). A complaint" was 
received from Mat_ Cbaoab. Devi Arya 
Dbarmartb Eye Hospital reaarding delay 
in cx.eeution of lease deed. Follow up 
action bas been takCD and lease deed hal 
.loco been executed in this case. 

StaleDleDt.1 

Lisl of cale, In ,,'hich Allotment 0/ Land 
Ira btt" made for Hospital at 

. Conce,,;onld Rate 

,I. Air Force Association. 

2. Khosla Modical Institute. 

3. Arya Vaidya Sala. 

4. Iswar Byc Institute. 

S. Cboudbary Aisbi Ram Batra 
Cbaritablc Trust. 

6. Indian Ca~r Society. 

7. Doepak Gupta Memorial Trust. 

8. AU India Society for health and 
educatiOD. 

9. Vivekanaod Partbistban Parisba.d. 

10. R.jan DbaJl Charitable Institute. 

II. Amar Jyoti Charitable Trust. 

12. Birla Institute of Medical Research 
for Hospital. 

13. Mab~sati Moban Dev; Jain Sbikshan 
Saml'i. . 

14. Indian Spinal Injuries Centre. 

IS. Jaipur Golden Charitable Clinical 
Laboratory Trust. 

16. Oaneb 
Trults. 

Dass eba\\)a . Charit 

17. Su.oder Lal1aiD Charitablc Hospital. 

18. Mabaabay 
TNSt. 

Cbuni Lal Charitablo 



19. Oujarmal 
Rosearcb. 

Sciences. 

M.odi 
Centre 

..,~ .. , 
Hospital· and 
for. Mcd~a1 

20. Escort Heart ItistUute and Roaearcb 
Centre. 

StateDlent~II 

. List 0/ ChQrltable Hospitals In R"pect 0/ whicll Lease Deed reI ttl hi E)"ecuted and 
Regl"ered 

SI. Name of .tbe Society 
No. 

1. Air Force Association 

2. Arya Vaidya' Sala 

3. Insber Eye Hospital 

4. Indian Cancer Society 

s. AU India Society COl Health and 
Education 

6. Vjvckanand Parlbistban Parisbad 

7. Rajan Dhall CblritabJc Insu. 

8. Biela Institute of Medical ROieartb for 
Hospital 

9. Mabasati Moban Devi J.lin S.ksban 
Samiti 

10. Indian Spinal lojuries Centro 

11. Jaipur Golden Charitable Trust 

12. Gaoesh Dass Chawla Cbaritable Trust 

[Trans/atlon] 

Telecast of Films 

1844. SHR) RAM BHAGAT 
PASWAN : Will tbe ~inister of 
INFORMATION AND BROADCASTING 
be pleased to state tbe total num\?Cr of films 
shown 00 T.V. duriDl tbe period 1983 to 
1.986 and the number of 'reJillous, bistorical 
and aoeial films out 01 them 1 

Reasons for pendio. 

Lease deed paper ~nder submissioD 
for stamping to tbe ASSOD. 

Site plan drawici are, under prtpara­
tionl approval. 

Land usc of the plot is under eX81ni. 
natioD. 

PendioB regarding cbaole of site. 

Pending rea. change of site. 

-do .. 

Under litigation 

Site is Dot clear ror banding over tbe 
possession. 

Pending rcgardin& cJarifi~atioQ of 
concession rates from tbe Government 
of India (Ministry of Urban Develop­
ment). 

Not yet ripe r or execution ot UISC 
deed. 

Lease papers bave been stnt to tbe 
society ror stamping. 

-do-

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRJ A.K. PANJA): 
Tbe total Dumb:r of films in Hindi and. 
other teaional lang'uaatl teltcast in tbe 
National Network! Delhi aod LPTs durin. 
tbe period 1983 to 1986 was 510. However, 
it i. Dot possible to classif, tbe" film •• t 
rcliaious, historical or IOcial as in molt . 
of tbe cascs these inaredientB are, preHnted 
iu one or other form. . 




